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CS!{TKAL ADMIMSTRATIVE TRIBUN.AL
PRINCTPAL BENCH

}iIEW DELHI

RANO. 4512006

MANO. 459nAA6
oA NO. 236812003

This the 6* d"y of October,2006

HON'BLE MR. ruSTICE M,A.KTIAN, VICE CHAIRMAT-I (J)

HON'BI,fiMRS. CHITRA CHOPRA, MEMBM. (A)

Sh. A.Rajasekhran Nair,
Computer Inchrge,
Air Foree Canteen, Air Force Station,
Race Course, Nevv Delhi- I 10001.

(Applicant in person)

Versts

Union oflndiathrough

I Secretry,
Ministry ofDefence,
South Block,NewDelhi.

1he Air O{ficer-in-charge (Adm in},
Air Headqurtett, Vayu Bhautut,
New Delhi-l l00l l.

lte Air Officer Commanding,
AirForce Stdion,
Race Course, New Delhi-l I 0003.

4. lhe Chief Administrative Offtcer,
Air Force Stdion,
Race Course, Nerr Delhi-I 10003.

oRpER (ORAL)

Hon'ble Mr. Justise M.A.lftan, Vice Chairmat (J)

The respondents seek review of the order dated 27.rc.2W passed in OA'

251UZAAS to the extent that in guz 2 (i) of the order of the Tribund the dde of

promotion of Sh. AKMahqian, the immediate junior of the ryplicant wag mentioned as

l.g.g7. It is submitted thd the correc,t date is 1.9.98. Applicant wtro is present in person

agrees to it urd has no objection for making this correction in the order. In viewof the

concession of the qrptieant, we allowthe application and direct that the dete l-l-97 in

p75t I (i) of paragrqh 8 of the order of 'fribunal dated 27JA.20U passed in OA-
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2368120A3 shall bes'brhlulJ with the date 1.1.98. Rest ofthe ordershall remai$ intact.

Review applicdion ard MA stauds disposed oC

6^i-. \q rt--

( CHTTRA CI{OPRA }
Member (A)

( M.A ICIAN )
Vice Chairmat (J)
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